02|

YRBA cucentrnzsnmmnmrenssores

| R jwj“g’ gw vy SONJOBUGHTEr/ wifeDf . QLPIZ ]
Q... years, belonging to Pihe 4’-@45&;&‘*"‘?— Aﬁﬁ&mé J

service and presently working as A—sslp{?"ﬂyf- Bl REA RN AN

give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants®;

ij\"h» Retalls of movable assets

70 (‘D {Assets in joint name indicating the extent of joint ownership will also have to be
5 Q wgw&n}
/‘V Sr, Deszeription [ Salr Spouse Dependant-1 Dependant-2 | Dependant-3
A" No. Name(S) Nams Name Etc. Name

() | Cash 5,000 /-] 10,000/~ |
9;'&14\137 _ . | 4
(‘\_f (if) | Depaosits in 431,124/

Banks, Financial

s Institutions And 521 Bihsx, ; : -
r('?.?oﬂ . Non-8anking vidhom W"Elu Nil Ni | N / Mi }
At Financial Rnamch’
Companies

\ng [y | Bonas, i 5 S

\/oqx» o O R ENY R PV B

companies
{lv) | Other financial [tic B,chg;\fo{:— i
institutions, S016isA<E , (
NSS, Postal i onthiy posir - ; - :
Savings, LIC fom/-—y 0‘1 il o Nl il
' Policies, etc L from-17.02
o j1 022l

‘Ev} Motor Vehicles

e e (T TS e S Ml A

(vi) JeWelféH; (give A I 40 j’ : e
details o ;
weight and Nil g Nt Nil Ni |
vaiug) valoe -
45,660 |- 1

{wli) Other agsets, t |
bl VLR U T BER B Y R VA O

interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the
employee.

5@3 Bl ts



B.  Details of Immovable assels

[Neote: Properties in joint ownership indicating
aiso have to be indicated]

the extent of joint ownership will

Sr. Description

. Sglif
No. |

Spousc

| Name(S)

“Dependant-1 | Dependant-2
Hame

Dependant-3

Name Ete. Namon

f

(i) | Agricultural Land ;
- Location{s)

- Survey number(s) ‘

- Extent {Total Nil !
| measurement) | ]
-Current market value |

| ANl Nil

(i) | Non-Agricultural Land
- Lacation(s)

- Survey number{s}

- Extent (Total
measuremant)

-Current market vaiue

(ii) | Buildings (Coemmercial
and residantial)
Location{s)

- Survey fdacr
numbear(s)

- Extent (Total
measurement)

- Current market
value

(w) | Houses / Apartments,
etc.

- Location(s)

- Survaey fdoar
numben(s)

- Extent (Totai
measurement)

- Current market

value

(

Ni

-—

Al l Nil

|
e
i
; i
Others (such as

it [ interest in property) ‘N‘} ( !N ',

5y
| Nil

Nil

Mo

(2) 1 give herein below
institutions and government dues:-

[Note ; Please glve separate details for each item)

the details of my lizbilities [ overdues 10 public financial

3

Sr. | Description Hame B addrass of Bank / | Amount outstanding as
Ne. Financial Institutions(s) / ON ciianarmrnssesiessiios
> = . Depargment(s) 1 ... :
(@) (i) Loans from Banks A F 1 N o
{ii}) Loans fram financial % | &
institutions N : ot ” ' fw
(i) Government Dues: t

{a) dues to departments
dealing with government
accommodation

Nif

{b) dues to departments
dealing with supply of
water

o —

Nil

(c) dues to departments
dealing with supply of
electricity

| N
l

I




(d) dues to departments

ML

dealing with telephones ML
(2) dues to departments
dealing with government E &
transpart (including N f / )V I /
aircraft and helicopters)
(F) Other dues, if any ,\/f\ l # NF )
(b) (i) Income Tax including Ponisd- Morth~19 42 Fa
surcharge [Also indicate T
the assessment year upto Todel TneomeJox P‘"r- 401/ Ni ' l
which Income Tax Return E {
flled. Give also Permanent |PAN No-BBRP B 8819 F |
Account Number {PAN]Y]
(i) Wealth Tax [Also
indicate the assessment T NF
year upto which Weaith Nil Ni
Tax return filed. ] giEsh s et
{11} Sales Tax [Only in i
case of proprietany 7(?' | N /
business| i S PSR
{iv) Property Tax Nl Hil
. Personal Detail
v’ RGNS i R
GPF/CPF/PRAN No. - ‘ PTS/BLA-]2qS
Gender B % M 1 (M/F)
Date of Sirth '
0 iS5 el 1% 1 2.k (DD/MM/YYYY)
Class/Group i= .
B (AB/C)
dri = : : .
vy [Acsiedend, Bihar Le.g’rslwhm Besem b!_jﬂ#m
(Full Name e.g. B.AS.-Bihar Administrative Service,
B.5.5.- Blhar Secretarlat Service etc.)
Heme District o

Place:.

Date:. 04102 2.,

MNote:

Munges - l

I hereby declare that the above details are true to the best of my
knowledge and belief.

..J‘ ---- " ||||||| l ----- PERE]

L]

SigNature ....... -S ......

.....................

Name of Employee: -SO”J"‘thQ}U&‘

Deﬁlgnatlonf-}55|éw

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

5”3"‘3 BheS X




